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ATTENDENCE-CUM.ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPAI{Y LAW TRIBUNAL ON 27.I I.2017

SECTION OF THE COMPANIES ACT: I & BP Code 2016.
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ORDER

MA 533/2017, 487/2017 & 480/20U in CP N0.69l I&BP/NCLTMB/MAH/2017

At request of the parties, list this matter on 6.12.2017
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